Annexure — 8
Name of the corporate debtor: N KUMAR PROJECTS INRASTRUCTURE PVT LTD

Date of commencement of CIRP: 13.02.2026 and order received/communicated on 14.02.2026 List of creditors as on: 26.05.2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

Details of claim received Details of claim admitted
A tof Amount of any
SL. . Amount . mo.un © mutual dues, | Amount of claim Amount of claim Remarks, if
Name of creditor . Amount covered % of voting contingent . e
No. Date of . Amount of claim Nature of covered by Whether . that may be set- not admitted under verification any
. Amount claimed . . . by share claim
receipt admitted claim security related party? . off
. guarantee in CoC
interest
1 BHARAT SPUN PIPE | 26.02.2026 | ¥ 3,08,570.00 20.00 OPGSiEi’nal No No No - - - - 3,08,570.00
MY CAR (PUNE) operational
2 PRIVATE LIMITED 13.04.2026 3 28,58,848.00 ¥ 28,58,848.00 debt No No No - - - - -
NAGPUR .
operational
3 IMPORVEMENT 14.05.2026 | T 16,34,26,370.00 [ < 16,24,47,088.00 debt No No No - - - 9,79,282.00 -
TRUST, NAGPUR ¢
Total 316,65,93,788.00 %16,53,05,936.00 %0.00 % 0.00 % 0.00 39,79,282.00 % 3,08,570.00




